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NOTIFTCATION

!):rtcd Disnur thc l'r .Irr!r'.202'l

No.JIrJ.lJ/2024/15 : On tlrc rcconrnrendation of thc Hon'ble Cauhati High Court as

.,"*1*,*11.,1 by rhe RegistrarlVigilance). Gauhati FIigh Court vide letter No.l'lC'VII-
621?023t1277iA dated l6-05-2024, thc (lovernor of Assarn is ptcased to designate thc Courts of

Sessions .lu(ges in tlre Distlict llead Quarters and the Courts ol'Aclditional Sessions judges in

rhe Srrb-Divisiorrs as Special CourrlDcsignated Coufis io deal rvith cases of acid attack.

).'leuro No,JDJ. I 3/2 024i I 5-A
(oprl ftrr jntbrrrratiorr and needfitl 1o:

L.R & Secretary to the Govt. of Assatn
Judicial Dcpartment.

Dnted Ilisnrrr the 1'r JI|Y,2024

l. I-he Principal Accotrntant Cencral (A&E). Assani. [Jcltola. Maitlarngaon Curr,ahati-?9.
2. the Advocatc Geueral, Assanr, Cauhati High Cotrrt, Gurvahti- l.

n<1 'lhe Registra General. Gauhati Iligh Court, Gurvahuti- I
"i. The Additional Cirief Sccretary ro rlre Govt. of Assam. i-lome & Political i)epartrnent.

Dispur.
.s. 'l lre ltegistrar(Vigilance) Gauluti High Court, Cuwaheti- L
6. All District dt Sessions .tuclge.

7. 'I'lrc'Secrela:r'to Coordinatiou. Olfice of the ChielSecrelary, Assa,'n.
ti. 'l hc PPS to ilre l{on'ble Chiet l\4inister, Assarn. Dispur for appraisal.
9. P.S to the Flon'ble Vlinister. l,arr,. Assanr for kind appraisal of the Hon'ble Minister, L.arr,,

Assarn,
10. Thc Director. Assarn Covt. Prcss, Bamunimaidanr, Curvairati-ll with a request kr publish

tlrc surne in tlre Assarrr Gazettc.
ll. Cuard frile.

By order etc.,

IL

t ;,prtr\nt*,,
Joint L.ll & Joint $e6i'etary to the Covt. of Assam,

Judicial f)epartnrent.


